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THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD 

O.A.NO. 845/93. 

Between: 	 Date Of Orders 13-9-93. 

T*John. -~- 
Applicant. 

and 

The Employment Exchgnge, Officer, 
Guntur, Guntur List.,:-' 
The Regional Provident Fund Commissioner-II, 
Padmavathi Buildings, 
LakshmipuraM, Guntur-7.--- 

Respondents. 

For the Applicant: Mr. N.Rammohan Rao,, Ad vocate 

For the Respondents: Mr.Vilas V.Afzul Purkar, SC for PF. 
CORAM: 	 VA t ..-D - 	(Za~ 	~W A"e 

THEHONIBLE MR.JUSTICE V.NEELADRI RAO . VICE CHAIRIjAN 

AND 

THE HON'BLE MR.P.T.TIRUvENGADAM : MEMBER(ADMN) 

The Tribunal made the following Order:-

Heard all the advocates for rival sides. 
This OA was filed praying for a direction to R-1 

to sponsor his name for consideration by R-2 for appointment to 
the post of Kessenger. 

It is now stated for the applicant that he is not 
qualified for the said post and hence this OA is not pressed. 
Accordingly this OA is dismissed. The interim order dated 23.7.93 
stands vacated. No costs. ' 

N N 

TO 

The Employment Exchange 	icer, 
Guntur, Guntur Dist. 

The Regional Provident Fund Commissioner-11, 
Padmavathi Buildings, LakshmipuraM, GUntur-7. 

One copy to Mr.N.Pammohan Rao, Advocate, CAT.Hyd./ 
One copy to Mr. Vilas V.Af,zul Purkar, SC for P.F. CAT.Hyd. 
One spare copy. 	 r) L 
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iN THE CEI\TRAL Ia',IINISTRATLIVE TRIBUNAL 

HYDERABAD BENCH AX HYDEIRAB.AD  

THE 	~L _10.4,7' E I~U'I.JFUSTICZ V.NHZLADRI 
17ICE CIHAIR~%IAN 

ND 

THE HON'3LZ E',. B.GOI',T,--,Y 	ME110 R(A) 

AND 

THE HON'BLE M [l.T.CFA..NDE-ASEKF~kR REDDY 
Mj2,1~BER(JTJDL) 

AND 
Ll--~' 

THE HON'BLE DIR.P.T.MIRTJVE'NGADXM-M(A) 

Datedz 	-lt93 

CRDER/Jblt~~. ~ 

M.;~/R.A/C.A.Na. 	I " 

in 

O.A. No. 	 -s 
T.A.N,). 	 T.-.P. 

Admitt d and Interim directions 
issued. 

Al 1 owe d 

Dispose\dwith directions 
Dismissed 

------------ 
Dis',-assed asrithdrawn 
Dismissed fo default. 
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